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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 294/2023

IN THE MATTER OF:-
Fiasnen Al SAnr . o0 i Applicants
Versus

Uttar Pradesh Control Board & Ors ....... Respondent

Reply from Respondent No.40 {No.13 as per NGT order dated
04.01.2024)

Ram Nath Tyagi, Owner of Golden Castle Lodge 11, KH No. 1/11,

Ind1rapuram, Niti Khand I, Ghaziabad-201014
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 294/2023

IN THE MATTER OF:-
Feasoon Pant QEBbir . Lucligsae Applicants
Versus

Uttar Pradesh Control Board & Ors .......... Respondent

Reply of the Respondent No.40 {No.13 as per NGT order dated
04.01.2024) - Ram Nath Tyagi, Golden Castle Lodge 11,
KH No. 1/11, Indirapuram, Niti Khand I, Ghaziabad-201014

I, Ram Nath Tyagi, Owner of Golden Castle Lodge 11, KHNo. 1/11,
Indirapuram, Niti Khand I, Ghaziabad-201014, do hereby
solemnly affirm and state as under:-

1. That, i am presently working as the Owner of Golden Castle
Lodge 11, KH No. 1/11, Indirapuram, Niti Khand I,
Ghaziabad-201014 and [ have received the order of the
Hon’ble NGT dated 04.01.2024 in the OA No. 294/2023.
However, along with the aforesaid Order dated 04.01.2024, I
have not received the enclosures listed in the order that are
copy of order, report and petition. [ have accessed the online
copy of order of the last hearing dated 19.12.2023 in the OA
No. 294 /2023 through NGT website.
2. It may be noted that based on the Hon’ble NGT order dated
() T A '? )94 01.2024 and order of the last hearing dated 19.12.2023,
\the OA No. 294/2023, I am submitting my humble
spbmlssmn to the Hon’ble Natlonal Green Tribunal Court.
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. At the outset, it is humbly submitted that the grievances in
the present case are regarding the running of eateries in
malls, banquet-halls, hotels and restaurants in Ghaziabad
without CTE/CTO from UPPCB and in violation of
environmental norms.

4. It is submitted that in Golden Castle Lodge, 11, KH No. 1/11,
Indirapuram, Niti Khand I, Ghaziabad-201014, there is no
eatery/functional kitchen since its establishment.

5. The present lodge is a small establishment on plot area of 350
sgm & built-up area of 4,418 sqft and it has 15 rooms. The
Golden Castle lodge was established in 2017 with prior
approval of District Magistrate vide registration letter No,
9027/2017, dated 02.08.2017 (Annexure -I).

6. The registration for the lodge was applied in 2014 under Sarai

Act, after which the site of the lodge was also inspected by

the department concerned like Fire Department, Health

Department, Police, Zonal Tourist office, Tehsil etc. and as

instructed by District Magistrate office, Ghaziabad, NOC for

the property was obtained from the concerned departments,

which are as under-

I. Fire Department Agnishaman Officer, Vaishali, Ghaziabad,
vide Letter No. F.S./parikshan 2015, dated 20.01.2015
(Annexure-II).
II. Zonal Tourist Officer Meerut/ Saharanpur Mandal Meerut vide
Letter No. 819, dated 30.09.2014 (Annexure -III).
e M@City Health Officer Ghaziabad, Nagar Nigam, vide Letter No.
/-§Wasth/ 16-17, dated 23.05.2017 {Annexure -IV).
¥ "it
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IV. Tehsildar Ghaziabad, vide their Letter dated 20.06. 17
(Annexure -V).
V. S.S.P. Ghaziabad, vide his Memo No. 2017, dated 18.07.2017
(Annexure-VI).
VI. Vidut Suraksha UP. Government, Dist Zone Ghaziabad, vide
his Letter No. 5218, dated 29/09/2014 (Annexure-VII).

7. My humble submission to the Hon’ble NGT is that our Golden

Castle lodge is not a hotel, but it is a lodge for the passengers

1 th  food and other eatables are neither
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waste generation from the said premises.

8. No ground water is used as there is no borewell. The only
source of water in the said entity is supply of water from
Ghaziabad Development Authority as per copy of the receipt
attached (Annexure - VIII).

9. The source of power in the said entity is from Paschimanchal
Vidut Vitran Pvt. Ltd. (PVVNL) as per copy of the receipt
attached (Annexure -IX).

10 A Diesel Generator of capacity 62.5 KVA is there in the
premises which is out of order since many yvears. Though the
power cut in the area is not much, if needed for emergency
purposes also, we have two power supply inventor for the

power back up.

AMIT ANAND hﬁ\Sohd Waste Management Rules 2016 and is transported to
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\
the designated dumpsite, as per aggrement & receipt attached

(Annexure-X). |
12, Also, as far as the NOC & Consent to Operate from

Pollution Control Board is concerned, the same was not listed

in the required documents while we applied for the registration

of the lodge. Hence, we were not aware of the said rule.

Compensation should not be imposed on us and I may be allowed

to run this lodge.

14

ey
e
R ¥ath Tyagi

Respondent
17th February, 2024

It is requested that, considering the above facts, the Environment
|
|
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(CDN U 1200UP20038GC027458)

At =TX

JAANCHAL VIDYUT VITRAN NIGAM LTD.

15 Bhawan, Victoria Park, Meerut (TP} - 250001

Payment Receipt
Printed Date: 85-09-2023 11:25
Rectipt M. - 862754774139 Counter No.: AKIAM 8 ke
Collection Date: 05/09/2023 Counter Name: Cash Counter For EUDD-8 Ghaziabad-PVVNL
Acconnt Noo 8626965000 Tender Control 1D: 3274304117 '___ﬁ‘
Consumer Name: SH RAM NATH TYAGL 8/ Address: I NANAK CHANDRA TYAGI NEETI KH-V 11 ‘
INDIRAPURAM GZB 46l
Mode of Payment CHEQUE/DD No. BANK NAME AMOUNT ) s
CHEQUE 948209 STATE BANK OF INDIA |85 : b ]
'f Total Amount Received(Rs): 64855 4}
‘T_otal Amount Received(Rs): Sixty Four Thousand Eight Hundred Fiftv Three Only ‘1

Payment Taken By: AKIAM
Receip( Printed By: HSYS

Note: The Payment made by Cheque(s) is subject to Realization. Kindly consider this veceipt as "Provisieas * 411 the payment made by

cheque(s) is Realized.

¥

1 9 FEB 2024
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274 e

Y, :
NatureClean Enviro Services Pvt. Ltd.

Your Waste. We Manage

MSW Work Collection Ag reement
Dated: 19/11/2019

The Manager,

Golden Castle Lodge

Niti Khand-1, .
Indirapuram, Ghaziabad (U.P.)

SUB:_LIFTING OF MUNICIPAL SOILD WASTE ]MSW-2016) FROM LODGE
DESIGNATED GARBAGE POINTS

=Jisn ¥

Our dedicated vehicle will collect MSW (Mumclpal Solid Waste) from desngnated dump point
from your LODGE area prermses .

Metal / Plastic Bins (Green/ Biue) will be placed by LODGE from his own cost to carry waste
as per SWM rule 2016.

The waste collected will be carried and disposed directly at designated dump Site.

This contract will be applicable w.e.f 19-11-2019 and renewed each year and would be
increased by 5% every year.

As per our Mutual Discussion, You will pay monthly charges of @1000/- rupees for 16 bed
in lodge, GST, if applicable.

Waste collection Time will be as per mutual agreement.

Hortlcultm'e Bio, Hazardous and waste collection & transportatlon not in our scope of
work.

If LODGE failed to make payment (User Fees) on time for continuous two months, Services
would be stopped & 5% extra would be charged on total billable amount, would be imposed
by Nature Clean Enviro Services Pvt Ltd.

pPHQTOCOPY

7 £ D Nature Clean wxll furmsh the list of defaulters to GDA authorities every month as per the

Website www.natureenviro. co.Jn

Ema:l support@namredean in, dr@natuféenviro in"



http://www.natureenviro.co.in
mailto:dr@natufeenviro.in

275

to client after getting payment. Mode of Payment will be through Cheque/ Cash/ RTGS
/ NEFT.

Please sign the duplicate copy of this letter and affix your office seal as having accepted the
same after mutual discussion.

£

For GOLDEN CASTLE LoDG;
NAL

£ a \'\\Xiahager

For Nature Clean Enviro Services P Manager_/ V"

Thanking You

Golden Castle Lodge
Niti Khand-1, Indirapuram  —_
Ghaziabad (U.P)

Gaurav Gupta \ex ~ ! /.
Asst. Manager- Commercial’s;, = *
Mobile - 8295411765 ~
Helpline No: - 8181813771

Mr.Abhishek Bajpai
Manager- Operation
Mob-9140171104 -

Mr. Ram Niwas
Supervisor -Operation
Mob-8287949829

1 9 FEB 202
19 FEB 201 %
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